RAJYA SABHA [25 August, 2000]

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): There is one
amendment in clause 3 by Shri Margabandu. Are you moving?

SHRI R. MARGABANDU: | am not moving.

The question was put and the motion was adopted.
Clause 3 was added to the Bill.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): There is
one amendment in clause 4 by Shri Margabandu. Are you moving?

SHRI R. MARGABANDU: | am not moving.

The question was put and the motion was adopted
Clause 4 was added to the Bill.
Clauses 5 to 7 were added to the Bill.

Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRIMATI MENAKA GANDHI: | beg to move: "That the Bill be passed.”

The question was put and the motion was adopted.

I. THE APPROPRIATION (RAILWAYS) NO. 3 BILL, 2000
AND
Il. THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2000

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): The Minister will
move the Bills separately, but the discussion will take place together.

THE MINISTER OF RAILWAYS (KUMARI MAMTA BANERJEE): Sir, |
beg to move:

"That the Bill to provide for the authorisation of appropriation
of moneys out of the Consolidated Fund of India to meet the
amounts spent on certain services for the purposes  of
Railways during the financial year ended
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on the 31% day of March, 1998 in excess of the amounts
granted for those services and for that year, as passed by
Lok Sabha, be taken into consideration."

Sir, | also move:

"That the Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated Fund
of India for the services of the financial year 2000-2001 for
the purposes of Railways, as passed by Lok Sabha, be
taken into consideration."

The questions were proposed.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Now, the
Appropriation (Railways) No. 3 & 4 Bills are open for discussion.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND THE MINISTER OF
INFORMATION TECHNOLOGY (SHRI PRAMOD MAHAJAN): Sir, we have
the Private Members' Business at 2.30 p.m., which will continue up to 5.00
p.m. So, some of the speakers will have to withdraw their names so that we
can get these Bills passed by 2.30 p.m. ...(Interruptions)... Or, if the House
so decides, will have to sit till late in the night.

it o = o (ST : FHIIT 1S3, Vefd YA fad, 2000 v
HAT Sff 7 U fbar 8, § 99 et o1 qHeie R g

IS, 39 3 B ATSMET H Vel BT ASYU! ANGT &1 TG Bl ASTS e
ATl BT Yo AT A IR WA T of ST AR 5 9 S ARTRBI DI AHITD Yehell
3R MR Ul & 811 H qie H el 7 Aedqul ]Il (5T 21 Mo Bgw™ & U
HRIS I SITeT I Ui 37 Yot § 11 R &1 59 & IcATdT A & AT bl Y
ol AEdYUl ATE &1 b S8l 89 Vel & IR &I 91d B o, 981 $ Bl 9t
g1 S-S Yod WA W GR&T dl €t | Aeaqul Sif 1 o<1 i # 99 fawwie
T B ST 1 AT AT ST 379 Hffrelt & A1er fheft T w7l 7, o 98 R
T8 I8dTl B9 fioell & I &1 & 91 B a1 Ul 8 b ool b LIH R s
AT Ted G- R ¥ed & oy 12l &l ag-dfedl ) sooid d Bl WaT
& Bl B3 IR AT BT A TR BRI ST 81 S STAMING d<dl bl Thg-
& oY Yerd Werl WR gfer & et vy Bl 81 T3 faeell WM R AR
Piordl & AT P U SRIFIID Ied & Sl AT AT -0 ST BT BIH DR & (o1 A
NS AT BT T GRIQTT TE] B8 Sl Feball| 5 AT
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qedl B Veld T IR AT DI golrord H¥ < &l STl 2, U dcd hd TH1 U= 377
S & I8 § 2] STl A SIS dIcd ATgHAgR] $icrdl & A1 SHST-HAIg ddh
B & SR AT TR 3R YSIaT S gl IR YY1 BIH PR & (o1 1 ¥t i
H Y 3R IRYRE AT & B

HEIG, ¥oId LA IR Whls e H YR FaTl 2, oifh T goR gIHr
AT, SIAT YE T 31 A1(Q T8 3791 WY &1 21 1 1 eI U= ATT Dl ST greit
QU ST & foTY TG Y e’ Hordd B T2l Hed 1 T8t I & S It
B GIRAT T2l Bl B WehM W G & S U B Aa=eqT $I ST+ A1l He ey,
Tt & A H faeet, 4a8 iR ot oI W IR A1l of 9 e &< Bl 98t
TR GO bl AT DI ST ATSY dMieh AT BT ST uril e bl g1 aRE 4 Vel
FYAI OR S YN o 9T+ @1 dias (el €, 9 U Ry eail &1 8l & iR gl <l
3t HHT BT U B 91 8,  Tel Aot 81 A 9 B g B Sl B B Bl
e} HHMAT BT dldel & oY fager) 7, d fes) & qidell ®f a8f WMl U= faw
& foT7 47 B W1 ® R <x 3R Rved 39 vaR o1 ® foh afear 9 gfear fosr &
9T B Sl a8t b 3R AT ST of Rilfd ST AT Bl ar=l i fArere & aF S9!
I o Tl © 91 a8 fodt o Hvt @t e 2 swforg # ween aredn € fo g
LT H GIR BT A=Y

TR, I BIE QU Bl 97 81 A1 Afbs .. 31, e9d] B3 IR fIeen 4
STIYR ST ISdT &, SEYR ST ISdl & o I8 <@ 3 3111 & b srgdarars Ad Sl
SR ST A7 S HER YaRTI B, $99 89 9 © [ [ & fofg Sl Fex a1 s
FirE fay oma €, 9 7 R 9gd 71 819 € afews ¢ot g W 3 B § 5 S @l
@ Bl FB AR M BT 7, T SR SF UR DI AT TEl Ahll ¥ AT I 46T TE
HHdT 21 B IR 9 HEd © [P od Yerd ST T491 geTs & forg <ot 2, e oft 7 92
geAHx FT TeI 37T B Gl HSIeY 3T 1 Hdl Y Il & IR Fadl 2 & A1eq et
W 2 I €, 39 PR $1 &1 TeX gaTl 21 Sl 39 YuR 81 91ty I8 o § ]
¢ BT ISTERVI & JET § olfdh SATRTaR o1 H Ul Faer 2 & dfhs aerrd 7 Sl Se-
Il 1T ], 9% 98 a1 81T § R 39 GUR 1 ARVl W &) gaven & 9 H
el AT o el fs o WIS H A @ B JaT 36l 8 dfehd ufeaq
TR, ThfeaR #ef anfe o VY ¢+ € R @M 3 cgaxen adl €1 8 ok 59
AR § YUR BIF1 A1EY| ATAT B 76T AT Al Feh, Ig &4 a@ T A2y 3R
39 % ARy &g T S ey

§ uep 3R e a8 x1 =redl g & vad & Al § w9d surer gl
SRS BT &$ ATAT Bl & Hifh STl P & fSd B Bl & 3R SR Hra | 1A
B dTel SATGT B &1 Ugel U Rived o7 {6 fF # Y wlluR $ig g a1, Sqd!
SR DI G T 7T 27 3R TN S99 ATHT B ofd A 31X I Bl 6 991 &6 91§ a8
ST fh A TIUR B 947 {31 SITar o011 I8 U U Rived o1 R AT &l sareT
S HEY™ el BIdT T, faRIYHR & # 131 H= arell I, cifeh et Rfa
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AR B3I SRS Bid & a1 BT 9gd HHI © 3R 1T B dlel AT 81 B IR
a1 R 7% 81 ol @ 1% SiRet i A Sl @l 916 781 U ©, 9 Wl S | 9ol
ST & 3R S9! U S+ Usdl 21 s @I, ST TN 8 © o7 Uec] oo 7 3rgwef
BT, I A1 W IR &1 I8 I &, SAP! I GO & it gl 21 o Ot FRrfr
GUR B & 10 A1 A1 SR & (S TGIT ST AT IATTR i BT o1 GRIHT RIeH o
& whuR Brer @1 fas7 § SreRer g1 fean Sirn o1, 99 Rived &1 g87d @ faar oy
TP AT A A A 37 H 1 IR A T3 HR Fob |

P WY B A1 H U AR 18T BRA1 I18an g b ¥erd 3§ s ofrs f[om
P S 9IS §, 39 ATUGS] WX BlIs oI el 8191 I1fev iR 39 dds] & MR
TR Bl T3 ¥ dTs+ [9BTs S =1 8k Ife 52 ATucs! & SMYR R 39 T Yo
ATl BT WP HRAT € a1 § AN e HA1 Aredn g b dieqR F IR R
TH & oY o YT SA1S T BT |qd a1 27 1998 H iR T&T 31U AN AMIES X &l & —
Yed Bl IS A9 BT 12T s Yol A8 BT 4, 75 Vol s 4 Usges PR
IR Yreges ¢Ised & ANl & YRAT H STGT g s ey Sl IWIg A AT
¥ BT HRAT & IS I8 UGTAR BT &1 AT W BT BT Rl 81, SHA Sl A
ol I AT & foTT SHd! I¥a1 Siauie fier a1fh 3rsT U S TS &1 olaR &l
forer ||

SUGHTEIE] Held, HIdYR | YR Rt & d1g ol vl g 98 4 a8
S U 91/09.E1 &R d@has aor & AN BT URAT 7, 39 URAT & AN Bl 984
BIRIET BT I URAT H @9 S [ad 310 Bl 21 981 & del gU IR 4 &
IS Ha, MUy HaH, 991-99! ARG IR TR g+ 8 31R 31T 98 YR fagwr #
W) TRIUIE B XBT 81 987 & ol 9! HeAd I W1 BRI B ©, oAb SHb! I8! T
R IR 3 G B W el §Y YRR DI 9941 TSl & Rifh a8] $dhT  GIauIce
Thi ¥ BIAT &, Sl 9gd A ISl 81 IS Nofd 9§ Sa! GRAUICed R dl 396!
3o T el I | st wR7 sy fHaed ® foh v Rerd ars= ol wrerfiedr &
JMMYR R WG HT <=1 =12 Yl

IS, H U 3R e 31 A1 o Yod weri & 3fe” ygd it Riwed
¥, 9 ¢fR-¢fR gl 21 U8t 919 & $oi deid | D {TT s S8 lld! s g+1U
Y, R SioTet 919 9IS 91T 71T, AP 91 {9t & IS a1 3P d18 ARy RAfy
IS TS| B VA WA I gt R Rl & I@-3@@ & fog glagw Jers 18 8k
6 & forg AHT™ 991 oifepT 915 # ARy RARY g5 78 3R 31T XeAd ®F g8 2,000
AR Y 3R AP WTell TS 21 ART FoATd 2 o T AT UR AU I b (S
TIM & BREM Gid a1 1Y AR 9 sl &1 Fel gRATT B3] 912yl T
Rl A YR RIS Yerd T3 WY & Sf8f 2,000 Sae IR YA Wiell 7! 8 3R AT 4l
GTel TS §1 T I8i ot Rasfarat ik gt T o o %8 € 3R a8t sfiepd
Peol Wl BT X Bl FAAY YeTd ®F |UfT B el & 77 syl 981 IR Xl & feai &1
BRG] RTT B <A1 AMRYI TAT BR A G8 YA 1 B H 317 STt iR
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d HBT W BIH H 3T S| IR AT T STIE TAT BRGTT Wlell Al ATIDT S
oy 4y @ g™ &R A W g9 TS| i U= a1 el W) giaen e <&
¥, SfeTY 31T STe ] &) a87 Xl & sl BT dREMT T Y SIRTT1 SH- Yerd Bl
0 BTIST 81

SUUTEE HeIgd, A1 H3l A<l 7 I8 oIl WHIfree faer uer fpa 2,
IHHT Al &H GHLT PR @ T, ofh FART IRIY & b 891 Sl a1 dal &, 9 W
faeTy e feam 19| e=are

it Aewe el (afsidt daren): SuwTETey WIS, 31T $9 4 &1 3ifcH
& § 3R I8 UifdeF fae et uga foham 11 81 9% 919 Ye1d UR 989 ws &1 9¢
1 g8 Tl Fofdll IE & e 3} ST 99 iR #idT 781 g1 § Badt o fawai ot
3R AR X HA! HEIS T BT T ATh v AT ATl gl He1ed, el dweimes
Ticd & T At {9 H7T o1, TART AT 72l TG B el 731 &t I | S
g% gs oY, #9 I% Pa1 o1 & whole exercise is now meaningless I8 Rith 376
fEUTcHe BT HHT 1 7, 3MUd! 3 THRAT A ST I1eV| S9RI S 49 dldbd =
P YUl & 3R S gotest Mfasi 8, S9d afavid &9 a1ToT UHIfiNer fad Fev 3 31
WG T T2 &1 Y IRIY 5 a9 1998 F 31 A9 DI I ATl W gall, SHSP oIy &9
16,33,78,433 TYY HRlfeTSCE Bhe W W B B SHTold < I8 &l Sl ATel 31F Il Xl
2, S iU 89 daiferses he A 20,000 39T W fh ST &1 vl i, SHD
g5 fY 2-3 ATet 91§ ST ST T YoAd HATT BT 8T 21 3T ARE | HRA ARBR
IcT VBl 21 I8, I8 HAl AT I8 HAl BT HHdT 98] 2, I8 ARPR, I8 IRBR BT AT
&I 21 89 YRI J0TTell B o IRE | <@ 2 © 3R 9 W2 &1 89 3MTs.21. B a1 BR 8
g, B AISATgoIeT BT 91d B I8 &, B WIS B 91 B X8 &1 31d BH A B i dTel
91 URC ATCH B BT R BRIGT| T8 160 HRIS SUAT fheR T 160 RIS & IR H H
IR-9R MY B8 BT § b I8 12 1 13 WRC, S AT Bl 91 o ol AT, IHHT 2|
100 UfI9TdT g9ic & Wae™ & $HUR RGN 7 39 G IR a1 519 3y =81 o
ISP U TH I VR AT FHT H T B, 19T FH H Fdi B 3R 978 § <21 747 fh
g M 21 1 3MYBT YT TS, YA & I9-FS THART Sl 9 B B & STH
12-13 YIS BT U1 81 3R 98 W1 ©: 7eH H Reg T8l 371l 3R Foc & 9 B dl
3T a1 A AT H S gofe oS off 99d B HEIH &b 918 Tweiiel 81 jE! §, B qeN
& 3fER AT ATST 980 PR 81 Faball oY eR I IeR, 34 RUAfige #7128, 30
g 8, 39 91 8, J&1 Awiiie! afeyl IR-9R 89 HE Y2 ¢ 3Rk g8 9H=ig off fh
s #0131 & 918 §7eh IR | AR DI SII SALROM off IFSF oY a8 FdhRTed IR )
IR B 57 Hor H oft © o Jed 91 a1 a8 Regaa R -1 9re &) &1 g
ST TSR &, SAT 981 WIS ®, 399 3 ofg <l &, I8 Al 91d 2| g9ic BIs Th
Wex | A1 el B 8, Uaed ffaee 9@ iR S stevefd T € 99 9@ a8 1T
"Speed" is the word, TARIRSTSST BT & oifdhT Xel Tl & ATl | I 3R goic # uraem
B & forg WY B: FE Ugel A YRS Y Bkl 81 37Tel oI Bl
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UFARATg ST IR AT ¥ Y 81 SITQHT 3iR 89 11 of 3G fohd=1 $udm &iRT S6 e
foTT Yot 9IS —HATr | ol oY 3R bR d Bt P 918 BH Al by MY
Ifs 39 uforan # - |1el 1 Y A Gl goic B Tg S YaRRATSST © §HR I8
ag e 21 gafre § I8 wg fb 9.l iR W0, qR-aR 59 a7 @
M B gt g1 H 9.9 &1 Haw o, f.u. ) ot Rl 2 % fra e dgq aoie
A9 G AT 1 AT AT g ST Td1 81 AT R I7 @i gl 18], Iu1 3 Q41 81 I8 a1
qIC ©, Pigdc bl HHd 8, Hel BH a1 gall, Ao el 8| 98 &9 q9sid & (P
IAF oI & TaaderR J81 81 147l AfhT I8 ST 12-13 IR $T TRIUFSAR B
IRATH &, 39 fo1v Urferamie =1 IS XIAT 181 MR Shifersiee e | Wd R
H off 99T B I8 JIMAPR T IAD! AR &l SMY, IHS 918 ™ HAT T8l 2
CFAThell R HEICRIACH| STd 5-10 PRI BUAT $8R I FER BIAT © Al W BHC!
TSI BRal 2, BHCT & 918 HACT dod! &l I8 Tl & S99 dls Iidx -Tai gl §
Rreprad 81 ) Y81 gl <ifebT H B8 R8T g & ufshar & siex il Tsa<! 8 W&l & 160
HRIS T 81 T, IRYLT 81 1T, TR 81 7T, AT 89 IHD! YUK I8 &, 39D dN
H &I @1 g | H H# AeledT 9 T RIg S {6 dlovodio #f sl &5 Ruc
3R A.Q.SH. Bl P RUIS <, s 39 q97 319 off 721, g w41

PRI AHAT g1 STAHTEIE SfT, Fefl WIg 7 i1 Gorra faam 2 # S99 weqd
. 319 1997-98 F T Tic & IR H W0 BT Tl S & 918 &9 8189 H 7d
X2 € olfhT AR 37T b q15 B9 fSUTCHE H Ugel §exe IS e slar 2T, 3l &9
ST 31 fopa &1 wfasy & Y =1 &1 wnfRy

47} AiEFIE Well: 984 78] a1d 2| H{ I2! e I8l A1 {6 o uRad a1 99
F IYER, Y@ F AR 1 ATl onft T® 7 6 S Bl Wi Riwed g,
THTSIET RIREH & Veld g1 B, 2 ATY FaTTH BIARIIA AMST Yo Tl R el
A B T HAT TR BRI -HRIST BUY P, 28 TAR BRI, 30 TAR BRI HT I
T SRS ATST [T 3R &9 I8 IRE DAl fob 311 arel fa=11 H HH A o4 S Y
X HA g ID] Ig fegpd 7 3y fb I A1l 919 IR-GR S ARILT Bl
HHAT HIAT TS|

A 91T AHET F IR H F N BT 59 AT Bl Il Gl Folc AT ITD
YT § SR STAT AT AT & IR H| TeFRRGT | 41 S8 Bl fb =11 afafa at
R § & {5 uig A1t &1 @ 15 IR BRIS SIAT, ATATT I BOIR BRIS BUT 3R
IR WRBHR Tl <1 Il HEl A M ?
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2.00 P.M.

I | 39 Al H HEAd § difth IReR H 73l ARiqdr 9gd B 99 iR foparefia
UTSIY ®I UCh ol I BfdTe H 9ga A Hh¥el Brdl Al ol HA1 ABIGAT 1 3707 ol
HTYOT § HET AT {6 9 folg 8 15 BOR HRIS U & SIS B AaIHT © 3R
TET TR YIABIA | FHEl AT fh Ui el I 9 R HRIe BV EX AT o b 97
G HHCT A Bel 2| I8 AUC! ITel AR © iR AU D1 g ST T &l el
21 519 TRATST 8l 9de al S 918 89 o1 KRR died g1 #9 I8 SHIg &t off fs
BT HEM F 918 FUHG! AN @ B9 | B $ IaU SR AUt §) A
BT H AT B & [y I PO BT A1SY| $P IR H H3l HBIGd 370
Sa1d H $B He dl 98 8NN P31 T8l T © b Sl AUt UTaRRAT § 98 had
SR AT | & Fhd 21 936 i RUARAT BT A1 ®, Hew4 &l JHe 7, Reradice
BT AT 8, RYael BT AFA &, 3R DI 89 Sl Tal HRd & dl 98 ATl U
ST 1 Y& SIUT g8l RUTE 3R RUIE & 918 89R 999 3R Yo & 38971 g9 H5ft
HEIGAT, 7 B8] 89 |G ST & [ fS Verd e favd & =R vy I urad
HRAT & 918 IR 3T o7, fhariier TiRE 4, oifd o1 wiie & dgd, i & dad
SR 3Mher sl 2 f qR g & siex g9l 6T Vofd @l garsl Wie $8i i)
3t 2, AUt IREficd & qa1fdd §ART Sl Bl IR IMdT 87 ....(dHH)... I8 |4
HIGH BT A2 31T TAGATSOIRM Bl a1 B &) TAge R H a1 &4 91
THfFed @i Sl B IRAI? WUl & ToIRY A SART AT el AT 8 ve I a8l
....(IET). .

it R, wTeT FHEd ([TR U<w0): s H 8RR W1 & 3R Bk A1 B

2} HigwTe Aew: H 8RR Al 3R BIRIR W R & oY IR g1 BIs 1 T8
gl ...(AYM)... I8 II 3BT 1 AT =N HIFTG| H H3l HeledT § &8 Vel § & a8
=Y AR § 6 AR G0 o1l & &Y & 39 <2 4 89 8RR 3R BIIR 8 Al 916! 99
ST 81 SR §9F <1 H A1 8RR VS HTAR A7 B ISIY1 I8 G 37T A 2

319 H 31T U8e] UR 37T IET §l 850 PRIS BUYN $H FoIC H 59 Tl I
S AR GoIC H1 91CT AT D! TR S & o1 S96 IR & #3f 7eiean 7 de1 2 fo
M ST i A1 § AR SEaRI # I@dl g % 500 BRIS $UAT &, T
BIER AT Ihe S 1 & 3R B YT BT aXIdT 2...(ae™)... i 9 &
BHRIIATSO, JETATGOT BT AT TSI §AT 21 BH 3 AEI ¥ Iy 379 b,
BT gl W Uh T2IHT BH & a1 Sqd! St Aol fbard & 9 fordd aies I 3 g,
3iTeRATST BT, 39 HIH ¥ 314 9% 89 b4 AR # ugst §1 uia |l d_is o B
RIS Il 99T o | $99 9oiC P 31ER 850 HRIS YT fohd i & 3R ? 8RR
= ARG 3% R H 319 ReeTs & 91 < a1 I8 gAR fory St 2. (e )...

PR T IS I8 HRUNLA 8§71 (AT 2 1...(FFEH)...

sft AEwTe Aell: $9F forw Uar o't & 3T ?
KUMARI MAMATA BANERJEE : It has been cleared by the Cabinet also.
Consultancy is over. A corporation has also been set up. 3T S B MR |
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it g Welt: S 8189 a1 ded € & o1 anfaul St 919 Sfsema |ard
B 91 Bel Ts A g8 bbNIc DI B Aoyl H I e dies BT A8l §, 918 H
Rtrs 1€ 81 9ohdT &, 991 W T ST Bl IoI8 9 STeal ST 51 39fery Reatrs g
& forg oo 1 Wapar § <1 I8 ol SIARIT 81 SR J31 ol A1 -|1y Reerg g 4
HIel Bl

AT 97, TR ST HHST & Haeg | 1 519 H Foie i g4t # fewa foran
o1 39 T At {9 FET o1 {6 F77 @t et & HrRor § TE it 0T @1 g weiea
S PO (3 U8el Ga SRR SAHHG! XeTd P! Bl TIRA i Iqa! Sl R
SITH & I8 DI Al AIEAAH D el 8, 98 RPHvSER] ToR &l Bkl 81 S'I Ga &l
ST BHST B TIRAT BId g RHHUSIH Woll oY, 31 I Ga & ¥ad #31 & al a1
a8 UTferefl SRRER &7 & IR H, Tifdcd e & 9R H, oRT 39 & aR H, R
M P IR F frarR el

JMTH TR 3R U TS WiST HHel B qaM ol Rapdsew o,
VS & IR §, A9 & IR F, WU TTHCIT & IR d, WIS SEAHe I &
IR H, I1fs THT 9¢ SV, Wd 9¢ Y, VAT 9 81| THH FaTall IR § b T HRb Tal
ST BT | A3 HEIG AT W IS JAThel B &9 ANl & BRI b (oY U, &, i,
IR, Ud... B a0 fF F IR LfeT el & Repasyig off iR sqd e g7
RBHSTT DI &9 ] BR Febdl gl H A g b P& 159 GRS SN, 7l 0T T8
B BT & — H3 HEIGAT 91 ¢ b U ATel #, T ATl § AT 0 GHT H 89 Y bl
g1 1 3 ARIGAT Wi HHET Bl e RAHHS Bl &0 § TEd §U S8 Al R
D DI BRI TSI 2 AR, § T A AT &1 G81 G916l H Uep 7ol faewa & iR
a8 a1 I8 & 6 QX <21 H I8 §Iell ST ]8T © {99 o &9rel § Sff 81 21 VT el
2, S A Rrra! Sl $o AT a1fey, a8 Il axie A el X818 /11 -I1d §97et Bl
W9 B et SO, VT T2 2 iR Yot ot Uit e & o1 forg o :1ai-31d $% el
S TRIST BT Yol off, TSI-9ST Xl &, IS TIRE T, Sl 7egHq a3 3fR o it Yo
off, ITH | P8 Vol 48 B &1 T &, 7R ISl — qEAM-PIcdIg A8 H...

FHR F1 g1: 98 TR 81 1 2|

il HigwE WelH: I8 31 91 ) ¥ ARE ¥ AE-WSTYR W WeR -

PR T IS HAT Vs =l o
it WigFIeE wei: 3% 8, H1 I, (FauT). .
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TP A 9e<d: 919 H 81 U9 SR I 32 Bl

4} Higwe Welk: &9 Jferdl § U €1 =l 8Icil €1 ...(@agH)... THR §IR
AT T Y gl B9 =nfey T # |1 ofk |ney A firer Sgl...(aaem)...

IUQHTEE (37} R TARY) : GelH ST, 39 FIAY|...(FaLH). .
SHRI MD. SALIM : Don't try to derail me# SR &la1 1 781 I IRgHIR B &
forT I7p3T Aied HHE gR Y oft, BT RUTS 3nft oY o1+t g1 apt B

SgquTee (S R TR Felld Sfl, 3179 U 91 @ S| Reers |
RINKCISEIRS IR

it MewIe Folld: SRTHART & A § 431 HeISdT 7 o9 I8 DTSRI <
oft, 79 =TI Y& AU IoIc H BT AT b ITd & A=, SHIH el Sl cled Aeqd
2, ISP TORAT] DR B ST 8, ITD! FHIRTT BRT Bl STHde — Ps Wed 3,
AN r® RO ® fF H1ot 1 81 1, 9RY 81 7 | § I8 SHe o {6
et AT & S RO 8, I ¥ W=1 BHel &I Rucy & d)g = 81 oY | R
3T 3R P T FRIR HeH IV o a1y | 89 WY a18d & fo gRad= &1,
HleATgole 81 | Aie-Tgole &1 Adad & fb Sif 29 &) &ffs 8, 9 9¢ 7 fb wrafifes
ARTST | AT JH 1T &1 BT, Bt R RIS TR T &b ISR & 918 A1l
TS 9y gy € | 89 19 ATl U8l SId SToiferT | ST 9 S 918 BT ¥ &
AT, ISP q1G W 89 TIgH HofH Pl BT e Y & | Neld P AU BT Dol I8
BT =1RY | H Ud STexv < %@ § | Ryarerer & a1 gust fovedt ot o71g 9 81 9o @,
s A 1] S8 W 81 Feball 2, FaaTeral 3 g0, Sl f$ucd 8, 39 fe|cd &l
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SHRI K. RAMA MOHANA RAO (Andhra Pradesh): Mr. Vice-Chairman,
Sir, I thank you for giving me this opportunity.

The Indian Railways is one of the largest railway systems in the world. It
has 147 years of history and today, it carries more than 12 million
passengers per day. It has 62,809 route kilometres out of which 44,216 kms
is broad-gauge and 15,178 kms metre-gauge, as on 31% March, 1999. Even
though broad- gauge forms around 70 per cent of the route, it generates
more than 95 per cent of the freight output and more than 90 per cent of the
passenger output.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): You are not
speaking from your seat.

SHRI K. RAMA MOHANA RAO: Sorry, Sir.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Okay. Please
continue.

SHRI K. RAMA MOHANA RAO: Thank you, Sir.

SHRI MD. SALIM: Has he got a confirmed seat or is he on the waiting
list?

SHRI V.P. DURAISAMY (Tamil Nadu): He is speaking from an RAC seat.
SHRI C.P. THIRUNAVUKKARASU (Pondicherry) : | vacated it.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURYI): Please continue.

SHRI K. RAMA MOHANA RAO: Sir, even though the broad-gauge forms
around 70 per cent of the route, it generates more than 95 per cent of the
freight output and more than 90 per cent of the passenger output. But the
meter-gauge, with around 24 per cent of route, generates only around 1.5
per cent of freight output and around seven per cent of the passenger output.
This shows the extent to which the meter-gauge is under-utilised or not
giving the optimum returns. Therefore, it is very essential that we should give
priority to gauge conversion.

As at the end of March, 1999, the overall arrears in track renewal was
around 12,000 kms on broad-gauge and 4,9996 kms on meter-gauge and
narrow-gauge. One of the reasons for rail accidents is hon-renewal of the
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track. Even after achieving so much industrialisation, it is surprising that out
of the total of 108,418 kms track, 62,809 kms track is to be renewed. This is
a very serious issue and the Minister should lay emphasis on the completion
of renewal of track as early as possible.

The Indian Railways has more than 40,300 level crossings out of which
only around 16,000.have gatemen. Unmanned crossings are unsafe and we
are all aware that many accidents take place at unmanned crossings. | urge
upon the Minister to provide either gatemen with barrier or advanced safety
devices and lifting barriers at all the crossings.

Electric traction is pollution free and energy efficient. Today, we have to
find pollution free and energy efficient modes. Even though electrification
was introduced in the Indian Railways in 1925, today, we have only about
15,000 kms of route electrified out of the total route of 62,000 kms which
comes to about 23 per cent. There is a need for stepping up the pace of
electrification.

Now, | would like to mention about the safety. Every second day, we
hear about a railway accident at some place or the other in the country.
According to the Year Book of Railways for 1998-99, during 1998-99, 388
accidents took place. Even though this number is less than that in 1997-98
which was 392, but it is more than that in 1996-97, i.e., 377. Therefore, we
should not feel complacent about it. It is surprising to note that more than 85
per cent of train accidents take place due to human failure. | strongly feel that
this aspect has to be seriously considered. Even though the Railways claim
to have taken a lot of safety measures, they do not appear to be sufficient
enough to prevent the accidents. | urge upon the Minister to give a serious
thought to the safety aspect. Young and energetic Minister as she is, | am
sure, Mamataji will be able to do something in this regard.

After every accident, the Railway Minister announces ex- gratia to the
families of the persons deceased in the accident. But it is unfortunate, that
even after years' of accidents, the settlements are not made.

| have come to know about many cases where members of the
deceased families keep going to the Railway Claims Tribunals. I, therefore,
request the Minister to kindly look into this and ensure settlement
immediately after the accident. It has also come to my notice that the
Tribunals have asked the family members of the deceased to produce
journey tickets of the deceased persons. How is it possible to locate the
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tickets of the deceased persons? This is an obnoxious clause, and this
needs to be seriously looked into. | want a firm'reply from the Minister on this
point.

Now, | would like to bring to the notice of the Minister some specific
issues. We have been requesting the Railway Minister to allot Rs. 20 crores
for a railway line on Karimnagar-Nizamabad section. But no action has so far
been taken in this regard. | want to know from the hon. Minister whether this
has been considered, and if so, what action has been taken. There was
earlier a separate Rajdhani Express train between Delhi and Secunderabad.
Last year, this train was suspended. Several requests were made to the
Railway Ministry for restoring this train. | would like to know whether this train
would be restored or not.

The Dakshin Express runs between Nizamuddin and Visakhapatham
stations. It is a Link Express with linkage to Hyderabad. But passengers do
not get good service. The compartments are not properly cleaned and
regular water supply is not provided. Passengers travelling in this train face a
lot of problems. Half of the train which comes from Visakhapatnam, does not
have vestibule facility due to which, passengers cannot have the pantry
facility. | request the Minister to issue necessary instructions to improve the
service in this train.

There is a small station in Vijayawada at Satyanarayanapuram. For quite
some time, there has been a proposed to close this station. But the decision
is still pending due to which the residents of this area are facing a lot of
problems. | request the Minister to kindly look into this problem and do the
needful. The traffic at Vijayawada station has considerably increased due to
which regularly trains have to'wait at the outer till the platforms are cleared. |,
therefore, request the Minister to kindly look into this, and see, that at least,
two more platforms are provided for Vijayawada station as early as possible.

Traffic has increased several folds in Hyderabad and Vijayawada.
Therefore, there is an urgent necessity to provide metro railway facility in
these two cities. | request the Minister to consider these two proposals.
Vijayawada also requires more number of local trains. Lastly, lakhs and
lakhs of pilgrims are visiting Tirupati. So, a train may be introduced from
Delhi via Bhopal-Shirdi-Tirupati so that majority of the pilgrims can be
satisfied. | make an earnest request to the hon. Minister for Railways to
consider all the proposals that | have made.
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SHRI RAMACHANDRA KHUNTIA (Orissa): Mr. Vice-Chairman, Sir, we
are discussing the Appropriation (Railways) No. 3 Bill, 2000 and the
Appropriation (Railways) No. 4 Bill, 2000. We must also appreciate the
initiative taken by the Railway Minister in regard to the development of the
Railways. | also thank the Railway Minister for the initiative taken by the
Railways at the time of the super cyclone in Orissa for transportation. But |
do not appreciate the Appropriation Bills because the Appropriation Bills and
the main Budget do not allot sufficient money to the State of Orissa. Instead
of dwelling on other things, | would like to draw the attention of the House to
the injustice being done to the State of Orissa by the Railways. The Daitari-
Bansapani railway link was originally scheduled to be completed by 2003,
and the State Government had demanded Rs. 150 crores but it has been
given only Rs. 20 crores. The total cost of the project from Lanjagarh to
Junagarh last year was Rs. 13.39 crores. But only Rs. 2 crores have been
allocated in the current Railway Budget.

In respect of 280 km. Khurda Road-Bolangir railway line, the estimated
cost was Rs.353.32 crores, but only Rs. 14.50 crores have been given for
this project. For Talcher-Bimalgarh new railway line, the work has not been
started till today. For 78 kms. Haridaspur-Paradeep railway line and Angual-
Sukinda railway line, a very meagre amount has been allocated. As regards
Angual 50 Loco diesel shed, the project was started in 1994 but the work
could not be completed till today. In respect of doubling the single line
section in Orissa Sector and electrification of S.E. Railway, the work could
not progress to the expected extent. One Chief Engineer of Electrical Works
from Khandwa was posted in Orissa and it was decided that the major
portion of railway line would be electrified fast, but | am sorry to inform you,
Sir, that the electrification is not being done from Kharagpur to Orissa and
from Vijayawada to Orissa. We do not oppose the electrification of
Vijayawada or Kharagpur. The thing remains that all the money allotted to
the railway is exhausted before it reaches Orissa.

About East Coast Railway Zone, | want to inform you, Sir, that the work
for East Coast Railway Zone for which the foundation-stone was laid by no
less a person than the then hon. Prime Minister of our country, Shri Deve
Gowda, has not been completed till today. It is a matter of shame that this
year, the total Budget allocation which was Rs.4.5 crores last year, is only
Rs.30 lakhs. That clearly shows that this zone is not going to function. Why?
I want to know whether, in the country, any other project for which the
foundation-stone was laid by the Prime Minister could also not be completed.
| strongly urge upon the Minister and the Government to

466



[25 August, 2000] RAJYA SABHA

allocate more funds and get the work of East Coast railway line be
completed.

About gauge conversion, Rupsha-Bangiriposhi railway line could not
start till today. Rupsha-Bangiriposhi railway line and Nuapara-Gunupur
railway line are important for bridging the road and rail communication gap,
and extension of Kujendre-Ramaguda- railway line to Rayagada railway line.
They belong to Koraput District.

Sir, as you know, | want to mention here three things. One is, Orissa is
backward, and the second is, Orissa has enough mineral resources. We are
also doing transportation of coal and mineral products. The third is, Orissa
got, last time, Rs.1,30,000 crores of investment. That is the MoU signed by
the Orissa Government for investment. In my opinion, it is, probably, the
second or the third State to get such a huge investment. But without port,
without transporation, without development of railway, how could this
investment come to our State?

Sir, | want to mention a simple thing about Rajdhani Express. Rajdhani
Express is running from Bhubaneswar to Delhi. That is running two days a
week. Now Rajdhani Express is going from Bhubaneswar to Calcutta and
from Calcutta to Delhi. Why? The Rajdhani train which has been introduced
to run from Delhi to Bhubaneswar can also run from Bhubaneswar to Delhi.
The Rajdhani train can reach Bhubaneswar within 17 hours, 5 hours less
than the total time. Since the third Rajdhani Express is going to Calcultta, in
my opinion, the Minister could also be kind enough to consider running the
Rajdhani Express from Delhi to Bhubaneswar and from Bhubaneswar to
Delhi directly. If that is done, five hours could be saved.

Sir, | also want to mention that there is one place called Navigaya. Jajpur
was also one of the important places in the country and people from various
States used to go to Jajpur. Now the Dhamra port is coming up. A railway
line from Dhamra Port to Jajpur is possible via Navigaya. Navigaya is an
important and reputed place. It is well known in the whole country.

| want to mention here that there are Shatabdi Expresses. The South
Eastern Railway is also an important zone. The Orissa people have been
demanding a Shatabadi Express for a long time. Many places
are
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connected with Shatabdi Expresses. | would like to draw the attention of the
Minister to the demand of the Orissa 'people for a Shatabdi Express from
Delhi to Bhubaneshwar.

Similiarly, | would like to draw the attention of the Minister to the service
between Bhubaneshwar and Berhampur. The Railway Ministry has not paid
attention to this sector. | request the Minister to start a DMU between these
two stations.

There has been a long-pending demand to extend the Vijayawada-
Vizinagaram  passenger to Rayagada. The Railways have been
constructing metro railways in many metropolitan cities. As you all know,
Cuttack is one of the oldest cities in the country and it is very congested.
Similar is the condition of Bhubaneshwar, Sambalpur and Berhampur. So,
metro railways should be set up at Sambalpur, Cuttack, Berhampur and
Bhubaneshwar. It will be more beneficial because these cities are fast
developing and becoming congested.

Along with these suggestions, | want to mention one more point here.
The Railways are getting a lot of revenue from Orissa. Everybody knows
that. But at the time of Budget allocation, Orissa is not getting its due share.
This is the main reason for discontentment among the Orissa people. The
projects, which have been started at the time of the Congress regime, are
now stopped due to shortage of funds. The new projects, which have been
surveyed, could not also start. | urge the hon. Minister who is dynamic, to
consider all these proposals. | know she will not do any injustice to Orissa.
She knows Orissa well. She is belonging to our neighbouring State.
Considering the Orissa situation and considering that major investments are
coming to Orissa, | once again urge the Minister and the Government to
consider all the proposals and allocate more funds for the cornipletion of the.
new projects, gauge conversion and electrification in Orissa. 'Thank you.

MISS FRIDA TOPNO (Orissa): Sir, | associate myself with the views
expressed by Shri Ramachandra Khuntia.

KUMARI MAMATA BANERJEE : Sir, the Andhra Pradesh Rajdhani has
not been withdrawn. We are going to sign an MoU with the Andhra Pradesh
Government and the Karnataka Government for the development of the
railways.
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Sir, in the case of Orissa also, | would like to respond to the views
expressed by the hon. Member. Mr. Khuntia mentioned about the investment
in Orissa and all other things. The Indian Railways and the Orissa
Government are supporting the private sector in building railway sidings and
other things. We are encouraging the Orissa Government like anything.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): You have not
responded to the point raised by Mr. Rama Mohana Rao that a special train
should be run from Delhi to Tirupati via Bhopal.

KUMARI MAMATA BANERJEE: Sir, | will examine it. At this moment, |
cannot say anything. | will examine it.

SHRI K. RAMA MOHANA RAOQ: There was a Delhi-Secunderabad direct
Rajdhani. That was withdrawn last year.

KUMARI MAMATA BANERJEE: It has not been withdrawn. The
Rajdhani between Delhi and Secunderabad has not been withdrawn.

SHRI RAMACHANDRA KHUNTIA: What about the Rajdhani from Delhi
to Bhubaneshwar directly?

KUMARI MAMATA BANERJEE: You make a suggestion and let us
examine it.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): | would like to
take the sense of the House. Should we continue with this Bill or should we
take up the Private Members' Business?

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Sir, we should continue
with this Bill.

SHRI SANGH PRIYA GAUTAM (Uttar Pradesh): Sir, let us finish it. After
that we can take up the Private Members' Business.

SHRI V.V. RAGHAVAN (Kerala) : Sir, the Private Members' Business is
also important. | have to move a very important Resolution. Let us take up ..
.(Interruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Shri
S. Niraikulathan.
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T SHRI S.NIRAIKULATHAN (Tamil Nadu): Mr. Vice-Chairman, Sir, | rise
to speak on the Railway Appropriation Bill on behalf of AIADMK. | wish to tell
one thing to the Hon'ble Railway Minister. Madam Minister, you are 'Mamtaji'
for the Railways, but for the oppressed people, for the SCs'STs and BCs you
are Mataji; that is what | feel.

Sir, year after year, in each Railway Budget, Tamilnadu is being
neglected. For a length of 1336 Kms. of railway network in Tamilnadu, the
estimated expenditure under various heads is rupees 1260 crore. But in the
current year's Budget only Rs.41 crore has been allocated. This is how
Tamilnadu is being treated.

| wish to cite one example. For the last five years we have been
demanding for laying a new BG line from Manamadurai to Tuticorin via
Kamudhi in Ramanathapuram district of Tamilnadu. | have raised this matter
several times inside and outside the House. | had pleaded with the former
Railway Minister also. Even the Railway Committee in its meeting held at
Chennai last year, accepted my demand for Manamadurai -Tuticorin BG line
via Kamudhi as viable project. Survey for this 126 Kms. long project was
carried out and it was estimated that the project would cost Rs.209 crore
rupees. But it has been rejected by the railway authorities on the ground of
negative rate of return: That the project will not earn profits. If so, then |
would like to ask, whether all other projects of railways are earning profits? In
fact, this project will benefit four districts namely, Ramanathapuram,
Siragangai, Virudhunagar and Tuticorin.

If this project is executed, a number of benefits would follow: Tuticorin-
Nagappattinam ports would be linked, the people of the backward district of
Ramanathapuram will get employment opportunities, people of the famine-hit
Ramanathapuram district would be able to travel to different places to work
and earn their livelihood, the generation of employment opportunities would
also put an end to caste violence etc. in the region, the travel distance of 800
Kms. from Tuticorin to Chennai via Thirunelveli, Thenkasi, Virudhunagar
shall be reduced to 600 Kms. thus save a distance of 200 Kms, fuel would be
saved, travel time and train fare would come down and freights from
Tuticorin coming to the north would earn huge revenues.

T English translation of the original speech delivered in Tamil.
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During the current financial year so far, the Southern Railway has earned
rupees 374.6 crore profit by way of freight charges. Yet the railway authorities
say that the project shall have negative rate of return. In view of the
enormous benefits likely to accrue to the people and the Railways, | request
the Hon'ble Railways Minister to kindly give green signal to the Manamadurai
- Kamudhi -Tuticorin BG line project.

Mr. Vice-Chairman, sir, out of the total Railway Budget allocation for the
year 2000-2001, only one fiftieth amount is allocated for Tamilnadu. If the
allocation for Tamilnadu continues this way, it will take over 25 years to
complete the projects. When we ask for execution of projects, we are told
there is paucity of funds. But stainless steel coaches, each costing over 1
crore rupees are being built. When higher railway officials travel, a full coach
known as saloon is given. But for genuine projects, funds are not allocated.
Madurai-Rameswaram, Trichy-Manamadurai, Tanjore-Nagore, Tanjfcre-
Villuppuram, Cuddalore-Salem and Villuppuram-Katpadi new-lines need to
be allocated more funds. Allocation of meagre funds for these projects would
be meaningless.

Due to gauge conversion in Tamilnadu, Chennai-Rameshwaram,
Chennai-Egmore-Tambaram and Trichy-Manamadurai .trains have been
cancelled. This poses great inconvenience to the public, particularly the
pilgrims who come from different parts of the country to Madurai and
Rameswaram. Until the completion of Madurai- Rameswaram and Trichy-
Manamadurai conversion projects, Chennai- Madurai and Madurai-
Rameswaram express trains should be run. Same way day express should
be run from Madurai to Dindugal and from Dindugal to Trichy.

Sir, Salem-Namakkal project should be expedited; Cher.nai-Beach to
Taramani project should be extended up to Vellachery; on Madurai-
Rameswaram-Thosi highways, railway overbridges should be constructed at
Manamadurai, Kamudhakkudi, Ucchappuli and Paramakkudi; new railway
platforms should be constructed at Paramakkudi, Ramanathapuram and
Rameswaram in Ramanathapuram district, at Vamamarai and Karaikkudi in
Sivagangai district, Thovalai in Kanniyakumari district and Valliyur in
Thirunelveli district.

The Hon'ble Railways Minister, in a statement this month, has said that

though estimates for Dindugal-Pollachi BG line have been made, it is not
possible to take up this project now for the want of funds. | do not
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understand, what is the use of such estimates. Sir, a point on purchase of
cranes by railways. 140-T model cranes were imported by the Railways,
sidelining the Calcutta-based M/s.Jessop company. CAG report was critical
about it. | would like to know whether CBI enquiry has been ordered into the
deal. Before | conclude, | request the Hon'ble Mamtaji, to get the
Manamadurai-Kamudhi-Tuticorin new BG line project executed in the current
year and have the blessings of Ramanathaswamy of Rameswaram. Thank
you.

SHRI V.P. DURAISAMY : Sir, at the outset, | would like to offer my
congratulations to the hon. Minister on her party's phenomenal success in
the recent elections, and | am sure that this would set a forerunner for its
success in the next year's elections as well ...(Interruptions).,. | am
demanding more money from the Minister and that is why | thought a good
start would give good results.

| want to thank the Minister for the generous allotment of funds in the
recent Railway Budget for the gauge conversion project in Tamil Nadu,
especially in the metropolitan city of Chennai. The early completion of
Chennai-Dindigul gauge conversion has helped in the direct link from
Chennai to Kanyakumari which, in turn, has helped to connect the Southern
part of India to various States of the North India, including Howrah. | also
thank her for introducing a direct train between Kanyakumari and Howrah. |
request the Minister that the frequency of the service should be increased in
due course.

The Salem-Karur new BG line which was sanctioned in 1997-98 has not
been given due recognition in the current Budget. The estimated cost of the
new 8 km. BG line was Rs.155 crores. In the first year, 1997-98, the
Railways allotted Rs.20 crores for this project and, subsequently, Rs.23
crores were allotted. For the current year, only Rs. 10 crores have been
allotted. At present, trains from Karur have to reach Salem via Erode, a
distance of about 130 kms. The new line will provide a shorter and direct link
to all the southern trains. Sir, till this day, Namakkal town has no rail link,
though it is a lorry-body-building centre. Thousands of fleet owners from
North India utilise the services of body-builders of Namakkal. Besides that,
Namakkal is also a major poultry centre, next only to Andhra Pradesh.
Poultry units located in and around Namakkal provide livelihood to
thousands of rural people. A substantial portion of the traffic will be diverted
to the railways after inauguration of the new Salem-Karur BG line.

472



[25 August, 2000] RAJYA SABHA

The earlier project was scheduled to be completed by 2004. But, after seeing
this allotment, | am afraid, it will take much more time. | request the hon.
Railway Minister to allot additional funds for the current year and more funds
for the coming year so as to compete this project.

Sir, Coimbatore City is an industrial town of Tamil Nadu, having various
units manufacturing agricultural machinery, industrial components and other
machinery and components. There is no express train connecting
Kanyakumari and Coimbatore. So, a train has to be introduced from
Kanyakumari to Coimbatore. At present, a day-passenger train is being
operated by the Railways. This can be converted into a night-express train.
Then, the Coimbatore-Dindigul gauge conversion work, which is 167 kms.
long, should be initiated.

SHRI GOPALSINH G. SOLANKI (Guijarat): Sir, so far as these two Bills
are concerned, | support them since they are meant to meet a constitutional
requirement. At the same time, | want to-make two or three suggestions. Sir,
Railways being the largest organisation not only in our nation, but in the
whole world, its administration must work properly. It is meant to be a public
utility. So, all the railway employees are supposed to cooperate with the
passengers, whenever the passengers require something or whenever they
expect something from the railway staff. | came across an incident which |
want to share and which | want to raise here. On the 17", | was in Mathura. |
went to the Deputy Station Superintendent, Mathura and asked him to inform
the Station Master, Delhi Station that | will be boarding the train from
Mathura instead of Delhi. He said that there was no facility for conveying this
information. Secondly, when | asked for the telephone numbers of superior
officers, he said he didn't have them. The office adjacent to the Station
Master's Office was that of the Area Manager. So, | asked for the telephone
numbers of the Area Manager's Office. He again said, "We don't keep those
telephone numbers".

[THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI) in the chair]

| asked for the DRM's telephone numbers. He said that he doesn't have
them. Sir, 1 would like to suggest one thing. There must be a board
displaying the telephone numbers of the officers at every station so that
whenever any passenger or any member of the public require any help from
the superior officer or they want to get their grievances redressed, they are
able to contact them.
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Secondly, Sir, throughout the country, there is a craze for reservation.

We are not able to meet the demands of the people, so far as
reservations pn trains are concerned. So, | suggest that after every express
train, at (east, there should be one train, with just sitting accommodation,
connecting Delhi with the other metropolitan cities of Mumbai, Chennai and
Calcutta.

Sir, my next point is, for the last eight-nine years, we have been
demanding a stoppage for the August Kranti at Godhra. It is a virtual
bureaucratic denial not to have a stoppage there. From Mumbai, that train
stops at Surat, at a distance of 65 kilometres; and from Surat, it stops at
Vadodara, at a distance of 70 kilometres. We have been demanding that it
should have a one-minute stoppage at Godhra, but it has not been done so
far.

Sir, Vadodara Division is the highest profit-making division, but the
passengers of that area are not being given adequate facilities. We have
been requesting for a train from Dohad to Ahmedabad via Anand so that the
Adivasis can travel by that train. There is a lot of rush on that route.

Sir, | want to put forth one more suggestion for the consideration of the"
hon. Minister. The Dehradun Express is the oldest train with first-class
accommodation. | think the first-class accommodation needs to be converted
into Il AC or lll AC. If it is done, then it would bring more revenue for the
Railways. In the Frontier Mail also, the Railways have reduced the number of
compartments. They have reduced the number of | AC and Il AC
compartments by just half, whereas there is a lot of demand, as it is the
oldest train on the BBNC Railway since it was introduced.

Sir, | have to make one more suggestion for the consideration of the
hon. Minister. | would like to point that the recommendations of the Standing
Committee and other Commissions are not being properly implemented by
the Railways. | hope, the present Railway Minister, who is very dynamic,
would pay more attention to the recommendations of the Standing
Committee and other Commissions so that there is some improvement in the
functioning of our railway system.
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THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : Miss Frida Topno
not here. Shri Dhammaviriyo.

SHRI EDUARDO FALEIRO : Sir, just give me one minute.
...(Interruptions)...

VEN'BLE DHAMMAVIRIYO (Bihar) : Thank you, Sir.

IUQUTEE (3 .G AN : 31T BT I ATST AT HY 81 TS ¥ U1 a1l e
EINN

S1gd o= faREY: W, § &d) 9 @1 HRar T8 ....(@@gE)... Sir, thank you
very much for giving me an opportunity to speak on this. | support both the
Bills moved by the hon. Minister. We can divide the history of Indian
Railways into two parts. One is the British period and the other is the period
after Independence. It was a matter of great privilege for us that the British
had laid two important lines, one in Darjeeling, at a height of 8,000 feet; and
the other in Shimla. Even after 50 years-of our Independence, the people in
some of the State capitals of Sikkim, Tripura, Mizoram, Nagaland, Manipur
and Arunachal Pradesh do not have the opportunity of welcoming the rail
engine in their capitals. It is very surprising that even after 50 years of
Independence, we are not able to lay railway lines in those areas. | would
request the hon. Minister to kindly look into this matter. When Shri Ram Vilas
Paswan was the Railway Minister he boldly said that within a short time, he
would see that the railways reach those State capitals.

The North-Eastern people, especially of Arunachal Pradesh, Mizoram
and Tripura, are very religious minded. They and the North Bengal people go
to Gaya to perform pitru paksha pinda pradana. It is very important for the
Hindus and the Buddhists. But there is no direct train from Guwahati to
Gaya. When | requested the Minister, she said that people could go via
Patna. But from Patna, there are just one or two passenger trains only.
There is no safely too. | request the Minister, through you, Sir, to kindly
introduce one superfast train from Guwahati to Gaya so that the Hindus and
the Buddhists of the region get the privilege of paying their respect to their
elders in the pitru paksha mela.

Sir, Patna is a very important railway station. There is naxalite activity in
that region. There is no place to sit, even for VIPs like MPs, MLAs, Ministers
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and officials. When these people come over there, there is no room for them.
There is a room, but it is very close to the room of the Assistant Railway
Manager. If you want to go to that room, you have to pass through the room
of the Station Manager. My request is, since it is such an important railway
static kindly provide one room for the VIPs, at the Patna railway station.

Sir, there was one fast passenger train from Danapur to Howrah. Now
they have discontinued it." | request you to kindly introduce it again. Gaya is
an international spot. There is no direct flight to Gaya from any place People
have to come to Patna or any other place nearby and then go to Gaya. Sir,
the Gaya railway station has to be modified now. It is very important from the
point of view of foreign pilgrims also.

Another point is, there is no reservation facility at Bodh Gaya. Just for
making reservation, people have to go from Bodh Gaya, spending Rs. 500-
600. It is my humble request to you to provide a reservation counter at Bodh
Gaya. Also, kindly renovate the Gaya railway station. That railway station is
very important for you too because people are coming from every part of the
world. ...(Interruptions)... Kindly renovate it and provide facilities, at least
sitting facility, for the first-class and second-class passengers. There is no
place to sit, at the Railway Station. There is no place to sit, at the platforms.
Kindly provide these facilities.

| also request you to introduce a first-class coach in the Patna-Delhi
Rajdhani so that all officials and MPs can have the privilege. Otherwise,
there will be a lot of difficulties for them to get accommodation in the
Rajdhani express. This is my request to you.

Madam Minister, we know that you are bold and energetic. We
encourage you and we are proud of your administration of the Railways.

Thank you.

KUMARI MAMATA BANERJEE: Dhanbad, Gaya and Patna, all these
would be model stations.

SHRI V.V. RAGHAVAN: Mr. Vice-Chairman, Sir, our hon. Railway
Minister is very familiar with the acute problems the State of Kerala is facing
with regard to railways. Sir, since the commissioning of the Konkan Railway,
almost all the trains, connecting the rest of India, are being routed through
the Konkan track. But there is no double line from Mangalore to Shoranur

476



[25 August, 2000] RAJYA SABHA

and from Emakulam to Trivandrum. All the trains running on the single line
run late, for hours together. It is natural because they have to run on the
single line. There has been a heavy traffic since the commissioning of the
Konkan Railway. This problem is not being faced by the passengers of
Kerala only. Passengers of other regions who are coming here are also
facing this problem. The persons going to the temple at Guruvayur are very
much inconvenienced. | request the hon. Minister to do something for
expediting the doubling work in Kerala because she knows the problem. Sir,
another point is regarding the Kuttipuram- Guruvayur line. It had been
accepted earlier and an amount of Rs.92 crores was allotted. In the Budget,
there was provision for it. Now, | have received an intimation from the
Minister of State for Railways last week that Guruvayur to Kuttipuram...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Raghavan, you
have been given only two mintues. Please be brief.

SHRI V.V. RAGHAVAN: Sir, | will be very brief. Sir, | have been told that
Guruvayur to Kuttipuram is not a doubling project. Sir, it was a line accepted
earlier by the Railway Board because lakhs and lakhs of devotees come to
Guruvayar throughout the year from all parts of India. That is the only line
connection Guruvayur to the main line. How is that that doubling of this line
has been dropped when it had already been accepted? How can you drop
it? It has been stated that the survey is going on. Sir, the survey was
completed, the project was accepted, the Planning Commission had
accepted it and the Railway Board had accepted...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): | think | have not
been able to make it clear that we are not discussing the Railway Budget.
You had two mintues. Please conclude now.

SHRI V.V. RAGHAVAN: Sir, the first request | would make is, please
expedite the work of doubling, allot more funds and provide engineers who
are experts for the doubling work from Mangalore to Shoranur and from
Ernakulam to Trivandrum. Please take up the Kuttipuram-Guruvayar line
because it is not a new project. It was accepted earlier. Just because of the
doubling of Shoranur to Calicut route, you cannot drop it. Please revive it, at
least in the next Budget. Thank you.

SHRI N.K. PREMACHANDRAN (Kerala): Mr. Vice-Chairman, Sir, | thank
you for giving me this opportunity.  Sir, | associate myself with what
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3.00 p.m.

comrade Raghavan has said and support him Sir, the railways play a very
important role in the national integration of our country. Sir, probably, Kerala
is unlucky because we did not have any Railway Minister from Kerala since
our Independence. That is why there is an imbalance in the development of
railways throughout the last five decades of our post-Independence period. |
remember, hon. Mamtaji, energetic Minister, protested against the Railway
Budget presented by Mr. Ram Vilas Paswan in the Lok Sabha. | was a
witness to that. As far as our State, Kerala, is concerned, it does not have
any railway zone; we do not have any development project. We do not have
any new project. We do not have new trains. Nothing is there. Kerala has
been discriminated against during the last so many decades. Sir, | would be
brief. Sir, the first thing | demand is that there should an exclusive railway
zone for Kerala. Sir, we are being neglected by New Delhi as well as the
Southern Railway with its headquarters at Chennai. So, this is double neglect
and discrimination against us by the administrative authorities as well as
officials of the Ministry. Therefore, there should be an exclusive railway zone
for Kerala. This is our main demand. | request the hon.; Minister to consider
it favourably. Sir, another point is that a commitment was made by the
Railway Ministry that when the Mangalor- Shoranur line is completed and
also when the Quilon-Shoranur doubling work is completed, new trains would
be provided to the State of Kerala. Sir, it is to be noted that doubling of
Quilon to Trivandurum line has been completed. But no new trains or new
services or extension has been provided. Nothing has been done so far.

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): Please conclude.

SHRI N. K. PREMACHANDRAN: Yes, Sir, | am concluding. Since the
Quilon to Trivandrum doubling is completed and the capacity is there, |
request the hon. Minister to have more thrust in that area also. Regarding
gauge conversion, only one gauge conversion, which is remaining in Kerala,
is Virudnagar-Quilon conversion of meter gauge to broad gauge. Sir, it is
very astonishing to know that in the last years' Budget, it has been described
as Quilon-Virudnagar conversion. But, immediately, after the collapse of the
Twelfth Lok Sabha when the Government was dissolved, it was seen that the
work has started. In the last years' Budget, Rs. 10 crores have been
earmarked and allotted to Quilon-Virudnagar conversion. But it is quite
unfortunate to note that the work has started from Virudnagar
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and not from Quilon. Probably when work starts in Quilon from A to B, in
normal course the work starts from A and not from B. But it is quite
unfortunate that due to some mala fide political intention, the work has
started from Virudnagar. That is also discrimination. So, work should have
been started from Quilon. That has not been done. | request the hon.
Minister that simultaneous work has to be started both from Virudnagar as
well as Quilon otherwise; we will not be able to get the fruits. Sir,
Kayamkulum to Ernakulam doubling has not been accepted so far by the
Railways. There is a Railway line between Kayamkulum-Allepey to
Ernakulam but that has not been accepted. So, | urge upon the Minister to
have the doubling in this area also so that this problem could be avoided.
Kerala has given much railway earnings by way of fare tickets as well as
goods traffic also. | hope the hon. Minister will consider all these facts. With
these words | conclude. Thank you.

it TR STSATE (STR U=w0): g=gdTs Heled| AT X1 | 3 9 4 g
2000 &1 H FHT BT & folU W1 3N §1 HRIGY, HavH H AT Yol HA1 Bl 37a1
RS W, Y TS, ST FHIS UTS] Bl AR A AT AU &3 B ST Bl AR 4 I8 -
g TR iR AR B §U F6TS Q1 AT § [ T81 Dl &I STl b AT Sl
BB &A1 I RITS Uga Bl AT I 37U AT TP 12 3N Bl BURT-l AT~ T
TS o7 AT BB GRT AT 31 S oGSy Dl Sl B iR T HE g™ o @ 2
AT ATST WY Jrs, HAD< Ud 715 (qoei] gard S (oI BIHI G- &1 o] g Al
ST 81 HEled, H HA HEled, B HolgR) Bl Al STl § 3R 9 AR Pl qH
PP 3R T DI AMMIH FawRAT B & H IW §U DI 5 o Fol B AT Al 21
PR Dl ifb H $O G Q1 A8 gl R $7 GATai bl A1 {71 S 1 81 B

&2 ST &Y FHRT BT BT FHIET fhaT ST AehdT Bl

SuaTegel(st g agdadh: <Ray, 3l ursde He faor o s,
SRT Fea] g HRY|

i} el SIS : TREYR A S TR YA Iellg Sl & 98 ard] JRT0R A
BId gU s STl 21 3R IHHT AT 99 A JASHIS, e, SiFQR, SATEls
B Y B AT SMY 1 SER BT ST BIB! AHIRIT 81 Fabell 81 JrIs 9T & g
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JNTSTIG, ARSI, SIFYR, SATEIETG B §Y NNl B (ST Sy a1 SeR &1 Si+7dT &l
THRTRAT BT A THTETH BT Fhdll B HEIGY, Th TS TIN5 faeel & Ridreran
T B! JrorT 1 81 oifoh ST IR Ht T3 921 {1 TRIT 1 3R SHB o,
QTS JOTFPRYR BId §Y RIATAST A SI1S MY A1 IR BT ST St 3R feet]
ST B FHRATS BT &l B ST HST 3T B T2 ¥R & b 59 &3 B STl bl
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ST DI AT YT FHAIT AT 3 37 YR By &1 Ufhal &b |1 H Uil a7 h!
feRm S gl

“TR I 1Y TN S {4 &l
HT Y Al &1 qIad [l B |

t et srega el (9% oiR HeMR): IuwwRad Heled, Yaid THIge
faet o= o) & forg fedHe &1 %8 &1 9 Yefd TN e & g 4, 9aic o=+ &
foTQ ST gall €1 594 BIS ¥d 81 & P BAR < BT XeTd 95 3T6H [SUICHE 81 I8
o DI Gahdl b 1Y, Gob DI ARTD! P [T, T84 SN 2| HR U1 <T84 ATeT 2l §
ST HIHIR & IR MRS Yord HY Sff & e # g a1 A1 AT 9% SresT gl
5 gfreT & 8 9] ¥ IR T% HIFR B Yed TS A SISl BT Al 3119 Sil I8
AT fITST g1 & B Bl I§ ToR 81 3Tl 3R 25 |Iel AT 40 WATeT T8l T8
FHIR DI ¥oAd 9§ Sirs f&am a1 a1 $eHR § 9l & o8 7€M 9 S 98 & o 9R
HRT § g 3R A R B 2@ 3R TR R iR I8 W <& b qRa e
YR oo ©l 399 fog - e -Ria-397E fova @R 9 & € 8k S9! 9 R Ud
ITBT IR UsdT 3R TR & 7819 § BRIel IR T b REd I g9a0 & fau
HIFIR TS H S 8 I A B foTRa agelt, TR ff 9gd1 ik 98 REd-T-wi 4
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I T IR IAd - B Y (BT BT 1 g1 PRI BUY A i ¥ord a7 el o,
TS I YeTd 3RA1 S| I I 781 9 Aehell 21 H 37 AN | Sl a1 A1 18l §
a8 ¥e ¢ fo WRA=RE St 7 39 T o & 7R offe 3 8199 25 oRT v0 &1
JASHHE BT, WIfh T 3d IR TR O 81 gaTTl SHG [y H Hiorde Wl 9411 IHH
g1 ISl Sft UTgH fAFRER 99, S=iF BIeligs H 9gd g STad 3§ vl fhar &
B9 X1 AT, B YO R 3, I61 SANRYA BT, TR TR, ARN + dA1fera
IOI1S, I8 YR W 981 | TR 81 M1 4 aXId | [oRTe St & ST H HEAYR 4
TR STIIT 1T, 374 981 Ue@R &1 @R © 31 $H1H P8 e gofl 211982 H gf=a=T el
ST <1 19 S W SEHYR TP Nold Y Bl Al STei g8t BRATIT AT b ie A1l $ 3iax-
3fER B ST HHId Pl offh 20 AT ok & d1a Wl 7 S fha |1ed 3iR
ST g4l NI & SYHAYR-HERT & folg Fd gl 3R S A Y8 & foly |d gal, &4
3RS HAT St & TE Tadp] W 6 718 BIs JASHHE Tl BN, WAl o T9-9
AT S, TOTR JATSTHT o 3R Ts-9< NRIER ST F 57 391 6T & S9d! sHeive
HY DY BIRTRT B | B RN B 3R &9 WAl S 7 gfeha et aed € % iR & ar
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T Transliteration of the speech in Persian script is available in the Hindi
version of the Debate.
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H Qe 91 3R I JITRET BT ATE [ 3 a7h G 1 7l HIAR |
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SHRI S. SIVASUBRAMANIAN (Tamil Nadu): Sir, | rise to speak on the
Appropriation (Railways) Bill, and support it. The first issue pertains to
stoppage of some trains at the Ariyalur Railway Station on the Southern
Railway. Ariyalur has been newly carved out as a District Headquarters. The
State Government is taking necessary steps for establishing the District
Collectorate and other offices in the District. This is the only one railway
station in the vicinity of the Ariyalur District. This Station takes care of the
needs of 30 lakh people belonging to three districts -- Perambalur, Turaiyur
and Namakkal. Sir, the matter of stoppage of the Pandian Express, Nellai
Express, Vaigai Express and Madras Egmore-Kannyakumari Express trains
at the Ariyalur Railway Station was taken up with the hon. Railway Minister.
So, | request the hon. Railway Minister to be kind enough to sanction the
stoppage of the trains here.

Sir, | would also like to bring to the kind notice of the hon. Railway
Minister a long-pending request of the people of my area. We have been
requesting for a survey of a new railway line connecting Kukbamonam-
Namakkal-via-Jayankondam, Ariyalur, Perambalur and Turaiyur. This line
will provide railway facility to the people of more than six districts in my State.
It will also benefit the Jayamkondan Lignite Corporation which is likely to
become operational shortly. By laying this line, the Railways can expect a
sizeable revenue from the Jayamkondan Lignite Corporation. The total
length of the proposed new line will be only around 180 kms.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): That is all right.

SHRI S. SIVASUBRAMANIAN: | want to add only one more point here.
Sir, the House knows fully well that reservation in recruitment is being
provided by the Central Government to Other Backward Classes. Railways
is the biggest organisation with maximum manpower. They recruit lakhs of
employees every year at all levels, from Group 'D' to Group 'A'. | am happy
that they are following the Constitutional obligation of providing reservation
to OBCs in recruitment.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Now you are going
further. ...(Interruptions)... | think this is ...(Interruptions)... Later on, during
the Railway Budget, you will have an opportunity to discuss this.
...(Interruptions)... Shri Bratin Sengupta. ...(Interruptions)...

SHRI S. SIVASUBRAMANIAN: There should be a separate Liaison
Officer in the.Ministry of Railways for the entire Railways.
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SHRI BRATIN SENGUPTA (West Bengal): Sir, | would like to say that
over-centralisation in the operational and administrative functions of the
Railways is a handicap for it in discharging different works. Will you go for
decentralization at different levels? Secondly, at one point of time, passes.
were issued, indiscrimiately, to 14,000 persons. Will you ensure that this will
never happen again? Will you divulge the names of those 14,000 persons
who were the beneficiaries?

it @ [ Sfedl: (STR Ua¥): YihdT aI5d IRAT ATed| awh 9gd 49 ©
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# W R SIfeE): ST Al STaTe TET A7 B

SHRI EDUARDO FALEIRO : Mr. Vice-Chairman, Sir, whenever metre
gauge is converted intd» broad gauge, that is, when the infrastructure grows,
the number of trains usually increases. But in the case of my State, when
metre gauge was converted into broad gauge, instead of the number of
trains increasing, it decreased. There is one train which is important for our
State. It is the Vasco-Bangalore train which connects Karnataka. About 15
per cent of our population are Kannadigas and we have a lot of
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connection with Karnataka also, like we have with Maharashtra. Therefore,
my request here is, firstly, please restore this Vasco-Bangalore train. In case
it is difficult for you to have a new train, please ensure that other trains are
connected to Bangalore. Particularly, if you cannot provide a train from Goa
to Chennai, then trains going to Chennai should be connected to Goa.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Keep only one
demand for today.

SHRI EDUARDO FALEIRO: Sir, it is a very tiny demand. | am not
demanding a new train. | am only demanding a connecting train. Secondly,
there is the Railway Pravasi Sangh which takes a lot of interest in railway
problems. | request the hon. Minister, specifically, to put a representative of
this Railway Pravasi Sangh on any of your committees or boards of the
States.

KUMARI MAMATA BANERJEE : Sir, | am grateful to you as also the
hon. Members who participated in the discussion on the Railways' excess
grants and the Appropriation Bill. The hon. Members have expressed a wide
range of things, made constructive criticisms and given many important
suggestions. | am really grateful to all of them. Sir, the Railways is always
visible and whatever hon. Members have said, that is also very genuine. It
reflects the people's demands as also the people's expectation. Sir, first of
all, I would like to assure this House that a detailed reply will be sent on the
issues that have been raised by the Members, be it related to individuals,
stations, trains or the projects.

| do not want to waste the time of the House and want to concentrate
myself on some specific problems. Number one is this. Ours is a vast
country. The Indian Railways has a widespread and the biggest network. It is
a fact that it is the second largest institution or the second largest
organisation in the world. Our route extends to-everybody knows -- over
62,800 kilometers. Our daily passengers are about 12 million. There are
around 78,000 stations. Everyday, about 12,000 trains run across the
country. All kinds of areas --there are some potential areas; there are some
vulnerable areas; there are some remote areas; there are some backward
areas, are covered by the Railways. The Railways also serve as the main
communication link. It is the lifeline of the nation. We are proud of the
railways. In addition, the Railways is the main centre for national integration.
When the people travel by rail, they do not consider the fact that somebody
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belongs to this caste or somebody belongs to this creed, somebody belongs
to this State or somebody belongs to that part of the State. The Railways
carry with it a national integration, unity and diversity of our country. That is
why everybody is proud of Indian Railways.

But we do have some problems. | appreciate the concern of the
members regarding the passenger amenities; regarding the safety, security
and regarding other matters also. | will start from the passenger amenities.
Sir, we did not increase the fare. This excess of grants is less. According to
our Parliamentary system, what Public Accounts Committee cleared in 1997-
98, | brought in. Number two is regarding the Supplementary Demands. It is
very small. Nothing is there to include more projects or anything else,
because this is highly technical. Number three is regarding passenger
amenities. Yes. So far as passenger amenities are concerned, we are not
satisfied. That is why, in my first Budget also, | did not increase the fare. | did
not increase it. Instead of that, we issued passes to the poor people,
especially for the unorganised sector, the agricultural labour and for the
people living below the poverty line. For the first time in the Indian history, a
monthly pass of Rs. 15/- was issued to the poor people. Now, the poor
people think that it is their right to travel by train. Sir, when | did not increase
the fare and when we gave this facility to the poor, somebody asked me as
to whether the Railways is losing on that account or-TiOt. What is our
passenger earning? | want to tell the House, Sir, about the performance of
the year 2000-2001. The hon. Members would recall that a loading target of
475 million tonnes for the current year has been kept in the Budget. | am
happy to inform the House that the Railways have already loaded 154.66
million tonnes by the end of July, 2000. As compared to our targets, it is 8.94
million tonnes more than the last year.

Sir, last year also, i.e., within 5 months, the Indian Railways surpassed
the records of 50 years in the freight loading. It surpassed all the records of
the last fifty years. This is also an achievement for the Indian Railways. Sir,
you will appreciate, during the period ending July, 2000] in financial terms,
the earning from the goods traffic is Rs. 7683 crore which is Rs. 23 crore
more than the target set for the period, and which is Rs. 450 crore more than
that of the last year. Even, Sir, the earning from the passenger traffic during
this period is Rs. 3344 crore, which is Rs. 58 crore higher than the target set
for the period, and which is Rs. 256 crore more than that of the last year.
That means, if you give the opportunity to the poor people, utilise their
services and involve them in the main process, we believe, reforms can be
done in our country. If we do not involve people in the
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main process, there will be no reforms. That is why | am saying that the
process of carrying out reforms should be taken at the grass-roots level. Sir,
when | say, "the grass-roots level”, | mean, the people who are below the
poverty line. So, these people should really be involved in the process.

Sir, I am looking after this Ministry for the last about 10 months. | am
grateful to all the hon. Members, the elders and the youngsters, who gave so
many valuable suggestions. | am delighted that all these suggestions have
been made. Sir, at the same time, | would like to say that Railways is a very
big organisation. The Railways has its own police, the RPF, though it does
not have the power to lodge an F.I.R. and it is a limited force. The Railways
has its own hospitals, it has its own hotels and it has its own commercial
utilisation of land and air space. It is having all these types of projects. There
are so many other things. It has its own public sector units also. We feel that
it is one of the biggest organisations. It is just like a parallel Government. |
mean to say, that it is a vast organisation which covers a very huge area.
That is why, now-a-days, | think, it has to be decentralised. Sir, earlier, the
process was, if anything needed to be cleared, it had to be cleared from the
Ministry or the Board. But you will be happy to note that we have
decentralised the power and we have now empowered the General
Managers and the DRMs. They have 25% power, especially, for commercial
utilisation of land and air space, and for other purposes also. Now, they are
not required to wait for the clearance from the Ministry or from the Board. |
want to inform the House that an Expert Group under the leadership of Shri
Rakesh Mohan is looking into the details of reforms and restructuring in
Railways. It is going to submit its report within a week or two.

But, in the meantime, | think the House and the Government should think
over the matter that the Railway needs to be divided in two parts. This matter
has to be decided. | have learnt from my experience that one person cannot
look after both the operation part and the administrative part of a vast
Department like Railways. Sir, | do not think there is any need tor the
Minister to look after the operational matter of the Railways. | think, the
Railway Board is enough to take care of the operational part. Sir, as far as
the administrative part is concerned, | think the Railway Minister can look
after this, but not the operational part because Railways is a vast
Department. Therefore, | feel, it should be decentralised. We have not done
it so far; we should do it now. Though, we do not want that the Indian
Railways should be divided, the method of working, the system of working
should be decentralised.
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Sir, the other thing is that the Members complain that the money is being
exhausted because of lack of implementation of the projects and all this. My
humble submission, Sir, is that earlier the system was different. Now-a-days,
the system is different because we present the Budget in the month of
February and the Budget is passed in the month of May. Sir, for new
projects, even for setting up of a new station, the Railways has to go for a
tender, and, in that process, three months' time lapses. Then, there is rainy
season. So, in all, the working of nine months' is lost in this way. | appeal to
the House to think over this matter. The Finance Minister does not have
construction work. But the Railway Ministry has the construction work.

We shuold not lose time. If, out of twelve months in a year, we lose nine
months, it becomes very difficult for the railways to go in for construction and
complete the project as per the Budget provisions. That is why | appeal to
the House to look into this matter very seriously and see that such difficulties
are removed.

Hon. Members have expressed their concern about the passenger
amenities. For this purpose, we had increased our Budget provision by 74
per cent, but | feel something more needs to be done. That is why, now, we
have four Station Masters along with other officers so that they can take
prompt decision and also see that the stations are clean.

On the question of modernisation of the stations, | may inform the hon.
Members that we had earlier included 186 stations as model stations. This
year we have included 22 more stations in " e list. So, in all, there will be 208
model stations.

Sir, stations have been categorised into six categories -- category 'A' to
category "F". We also intend to improve the stations in the interior areas.
That is why we are setting up a Rail-Tel. Corporation. We have kept a
Budget provision for the purpose. Everybody cared about the potential areas
like Delhi-Chennai, Delhi-Calcutta, Delhi-Mumbai or Delhi-Hyderabad. No
one cared about the backward areas. Therefore, we thought, instead of
going into four or five areas, it would be better to go into the 62,800
kilometres track at a stretch. We kept a Budget provision of Rs.500 crores for
the purpose. At the same time, we have set up a corporation for the purpose.
The Cabinet has already cleared the proposal. The corporation is going to be
registered and it will soon start working. Here, | may point out that the delay
in this direction is not because of our fault, but because of the fault in the
system. Until and unless the Budget is passed in the month
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of May and the Supplementary Demands in the month of August, we cannot
utilise the money. Hence the delay.

Sir, Railways need modernisation on its various sectors. We need
modernisation in signals, we need modernisation in tracks. In short, we need
modernisation in the whole railway network in order to upgrade the railways,
its telecom and signalling system through cables.

Some hon. Members raised the issue regarding the recommendations
made by the Standing Committee on Railways. Of course, we respect the
recommendations of the Standing Committee, the Railway Convention
Committee, the Public Accounts Committee, etc. Wherever it is possible, we
will accept their recommendations, in the interest of the Railways. But, as |
have already mentioned, we need restructuring and reforms. The Rakesh
Mohan Committee is going to submit its report. We will consider its
recommendations as and when we receive the report.

Now, | come to the question of security on the Railways. Hon. Members
were concerned about the recent incidents of blasts on the Railways. We, in
the Railways, are also very concerned about these incidents. The problem is
that the Railways have become soft-target. Even if it is a local problem, the
people stop the trains and attack railway property. In such a situation, it
becomes very difficult to run the Railways properly. Last month, if |
remember correctly, they blasted a coach through a remote control device.
We have taken some precautions, but the problem is that we cannot provide
foolproof security to the passengers, because Police is a State subject.

Many people think that GRP means the Government Railway Police. But
it is not so. It is the State Government Railway Police. We are concerned
about the security of the passengers. In this connection, we have already set
up a Task Force, wherein we are involving the State Governments also. This
Task Force is going to submit their report. We have told them that we do not
want to interfere in the affairs of the State Governments. But when a train
passes through a State, that State should provide security to the passengers.
| personally wrote many letters to the Chief Ministers of various States. We
took up this matter with the Home Secretaries and Chief Secretaries of
various States. We also took up this matter with the Home Ministry and other
Ministries because law and order is a State subject. That is why my appeal,
through you, to all the Members. ..(Interruptions)... He raised one question. |
will reply to it. Yes; | know
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about it. It is not from the RPF. It is from the State Government, please find
out. The order has been issued by the Executive Magistrate. He belongs to
the State Government. This is not in our hands. This, is for your kind
information. | had asked for that report.

As | said earlier, law and order is a State subject. That is why my appeal
to the hon. Members would be to pursue this matter with their State
Governments also because we have to provide safety and security to the
passengers. If there is a bomb blast, if there is a sabotage, then, we are all
concerned. We are all concerned about what is happening in Jammu and
Kashmir. But a message should go that innocent people should not be killed
like this. Sir, it is not an accident, but it is an incident. So many bomb blasts
are taking place. | feel, we have to take care of that, through the State
Governments, we cannot take care of it on our own.

One hon. Member mentioned about drinking water. He has also
mentioned about the delay in awarding claims by the Railway Claims
Tribunals. We are already monitoring this system so that they can clear the
claims, as early as possible. Some hon. Members mentioned about the
Scheduled Castes/Scheduled Tribes backward districts. We have a social
obligation towards backward districts. We are trying to do our best. Our hon.
friend, Shri Gopalsinh Solanki has mentioned about the Station Masters. He
is not present here. But | would like to assure him that we will inform all the
Station Masters of 'A' and 'B' stations to keep telephone numbers of all the
officials.

Sir, Meenaji initiated the discussion on these Appropriation Bills. Our
hon. Member, Shri Rashidji has mentioned about the Udhampur-Srinagar
railway line project. This project was announced by the then Prime Minister,
Shri Deva Gowdaji. At that time, Rs. 1500 crores was announced as the cost
for this project. In fact, it was an assurance outside the Railway Budget, the
Planning Commission would provide funds for this project. This time we gave
Rs.100 crores. But | think this project should get national priority. We will
decide how to pursue it with the Planning Commission. | request the State
Government also to pursue it with the Planning Commission. That was an
assurance given by then Prime Minister. Our problem is, we have only Rs.
800 crores for new lines in 2000-2001. We have to divide these Rs.800
crores among all the States. It is not possible for us to give more than Rs. 100
crores at a time. That is why | request you to pursue this matter with the
Planning Commission because Jammu and Kashmir problem
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is a national problem. They should get top priority. It is the people's
demand and it should be fulfilled.

Regarding other points, | have already replied. Honourable Members
from Kerala have mentioned about negligence of their State. But | would like
to inform them that during 1999-2000, Rs. 199 crores was given to their
State.

This time, | have increased it. In 2000-2001, | increased it to Rs.203
crores, that is, Rs.4 crores extra. It is Rs. 203 crores. This is for your
information. Why should we ignore Kerala? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): She is only giving
the fact

SHRI A. VIJAYA RAGHAVAN (Kerala) : Could you state the percentage
'location?

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : There is a time for
it. Not now. ...(Interruptions)...

KUMARI MAMATA BANERJEE: It is a separate question. If you ask for
details, | can send them. No problem. But please do remember U.P. is a big
State, my State is a medium State which is not that big; Bihar is also not that
big; Kerala is a small State; Goa is a small State; Andaman is a small Union
Territory. There are some differences. It depends on eacn State. There are
some big States, some medium States and there are some Union Territories.
...(Interruptions)...

SHRI A. VIJAYA RAGHAVAN: But we are not getting proportionately.

KUMARI MAMATA BANERJEE: You are getting. Yes, of course, you are
getting.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Madam, you present
your viewpoint.

KUMARI MAMATA BANERJEE: What more than that do you expect? If
Bihar can take Rs.255 crores, you can take Rs.203 crores. Can't you think
that it is all right within these financial constraints? There are 14 new
overbridges to you also. You said there was no new train. Of course, five
extensions, we have given. There are some problems. | talked
to
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Gopalachariji. From Coimbatore, you asked for extension. The local MP. is
there. We will talk to him. If he agrees, from our side, there is no objection.
You. may be agreeing. But we have to talk to the local M.P. Otherwise,
sometimes, there is a problem in the Railways. If we withdraw a facility, then
there is a problem. That is why, after talking to the M.P., it can be done.

Regarding Orissa also, | have a constant interaction with the Chief
Minister of Orissa. Whenever he is having any problem, whatever help he
asks from the Railways, the Railways is always willing to extend cooperation
to the Orissa Government. Specially, Orissa is a very peaceful State. It is a
very good State. Because of the super-cyclone, they are having a problem.
At the time of the super-cyclone also, the Railways did their best service.
Even when nobody was willing to go, the Railways sent, following an engine,
following a pilot car, drinking water, with generator, food, everything. They
were carried by the Railway. _ We have not taken any paisa. It is a social
obligation sector. We do not get a paisa from the Government. But we
carried them. You will be glad to know that this time also, because of the
drought situation, the Railway carried, the Railway moved 300 rakes—and
there was no paisa—for fodder and more than 12,000 BG wagons and 7000
MG wagons of water to the drought-affected areas of Gujarat, Rajasthan and
Orissa.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): He has come back.
He is listening to you. He is noting down.

KUMAR! MAMATA BANERJEE: We did it free of charge.

There are concessions also like the student concession, the NGO
concession and so many other concessions, which the Railways give for the
social sector. We are not only a commercial organisation. We have a social
obligation also. That is why we always maintain that,

With these words, | would request. It is a very small demand. | am
grateful to all the hon. Members. Please give us information. Please give us
suggestions. Please give us whatever you think is fit for the Railways.
Sometimes, it builds up a communication, interaction, channel also.

With these words, | convey my heartiest thanks to all of you.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): | shall now put the
motion regarding consideration of the Appropriation (Railways) No.3 Bill,
2000 to vote.
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The question is:

"That the Bill to provide for the authorisation of appropriation of
moneys out of the Consolidated Fund of India to meet the amounts
spent on certain services for the purposes of Railways during the
financial year ended on the 31% day of March, 1998 in excess of the
amounts granted for those services and for that year, as passed by
Lok Sabha, be taken into consideration."

The motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): We shall now take
up clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill.
Clause 1. the Enacting Formula and the Title were added to the Bill.
KUMARI MAMATA BANERJEE: Sir, | beg to move:
"That the Bill be returned."
The question was put and the motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): | shall now put the
motion regarding the Appropriation (Railways) No. 4 Bill, 2000 to vote.

The question is:

"That the Bill to authorise payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2000-2001 for the purposes of
Railways, as passed by Lok Sabha, be taken into consideration.”

The motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): We shall now take
up clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill.

Clause 1, the Enacting Formula and the Title were added to the Bill.
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KUMARI MAMATA BANERJEE: Sir, | beg to move:
"That the Bill be returned."
The question was put and the motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Now, we will take up
further discussion on the Resolution moved by Shri Rama Muni Reddy
Sirigireddy on the 4" August, 2000. Shri S. Viduthalai Virumbi to continue his
speech.

PRIVATE MEMBERS' RESOLUTIONS - MEASURES TO CONTROL
POPULATION GROWTH -- Contd.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice-Chairman, Sir, a
fortnight back, when | was speaking on the population policy, | had to
abruptly discontinue my speech because of shortage of time. At that time, |
was dealing with the global situation. Instead of going through all these
things, for the last five decades, we have been thinking in this country as to
which is the best contraceptive. In this connection, | would like to say that we
felt that development is the best contraceptive. But the question is whether
the prevalent rates of contraceptives are comparable. We can compare it
with China because they have also more than one billion population. We
have reached that mark on May 11 this year. Sir, as per the study made by
the International Institute of Population Studies regarding national family
health survey, the prevalent rates of contraceptives in India stand at 43 per
cent, while in China it is 83 per cent. Then what is the appropriate
contraceptive rate prevalent now which has been determined by the United
Nations for the Indian Sub - Continent? They say that the rate of 65 per cent
is appropriate. Therefore, there is a big gap” between the appropriate CPR
and the actual achievement of CPR. Therefore, we have to go a long way.
By 2050, India will surpass China in respect of population. If the programme,
as envisaged by them, is implemented, they will be 168 crores, while our
population would increase from 100 crores to 175 crores

Sir, in this, who will play the maximum part? Number one, Bihar: number
two, U.P.; number three, Madhya Pradesh: number four, Rajasthan. Apart
from them, there will be Orissa. These States totally account for 44 per cent
of the total population of the Indian Sub-Continent. They are going
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